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 PAPERS  LAID  ON  THE
 TABLE

 Memorandum  re:  Constitution  ०
 committee  on  Financial  System.

 {English}

 THE  MINISTER  OF  FINANCE
 (SHRI  MANMOHAN  SINGH):  Sir,
 I  beg  to  lay  on  the  Table a  copy  of  the
 Memorandum  (Hindi  and  English
 versions)  regarding  Constitution  of
 Committee  on  the  Financial  Sys-
 tem.

 [Placed  in  library  See  No.  LT-367/
 91}

 Notifications  under  Industries
 (Development  and  Regulation)  Act,

 etc.
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  INDUSTRY
 (PROF.  ए.  J.  KURIEN):  Sir.  1  beg  to
 lay  on  the  Table—

 (1)  Acopy  of  the  Notification  No.
 9.  O.  213(E)  (Hindi  and

 English  versions)  published  in
 Gazette  of  India  dated  the  26th
 March,  1991  regarding  exten-
 sion  of  period  of  take  over  of

 management  of  Messrs  Lily
 Biscuit  Company  (Private)
 Limited  and  Messrs  Lily
 Barley  Mills  (Private)  Limited,
 Calcutta,  upto  31st  March.  1992
 under  sub-section  (2)  of  section
 18A  of  the  Industries  (Develop-
 ment  and  Regulation)  Act,
 1951.

 *  The  Annual  Report  was  laid  on  the  Table  on
 **  The  statement  was  laid  on  the  Table  on  the
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 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and
 English  versions)  under  sub-
 section  (2)  of  section  18AA  of
 the  Industries  (Development
 and  Regulation)  Act,  1951.0  :

 ह)  9  0.  212(E)  published  in
 Gazette  of  India  dated  the  26th
 March,  1991  regarding  exten-
 sion  of  take  over  of  manage-
 ment  of  Messrs  India  Belting
 and  Cotton  Mills  Limited.

 Serampore,  upto  5th  Septem-
 ber,  1991.

 (ii)  9.  O.  214(E)  published  in
 Gazette  of  India  dated  the  26th
 March,  1991  regarding  exten-
 sion  of  period  of  take  over  of
 management  of  Messrs  Ap-
 pollo  Zipper  Company  Private
 Limited,  Calcutta,  upto  31st
 March,  1992.

 [Placed  in  library.  See  No.  LT-368/91]

 (Hindi  ।  and
 showing

 (3)  A  statement

 English  versions)

 reasons  for  delav  in  laving  the
 Annual  Report*  of  the  Andaman
 and  Nicobar  Islands  Integrated
 Development  Corporation  Limit-
 ed  for  the  year  1988-89.

 [Placed  in  library.  See  No.  LT-369/91]

 (4)  Acopy  of  the  Corrigendum  to
 the  Hindi  version  of  the  state-
 ment**  on  the  Industrial

 Policy.
 [Placed  in  library.  See  No.  LT-370/91]

 the  3151  July,  1991.
 4th  July,  1991.


